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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II
(General information relating to Legislative and other matters)
17" December, 2003/Agrahayana 26, 1925(Saka)

No. 05
Resignation of Shri Madan Lal Khurana
Hon’ble Members are hereby informed that Shri Madan Lal Khurana, an elected member
of the Third Legislative Assembly of the National Capital Territory of Delhi from Moti Nagar
Constituency (Constituency No.65) has resigned his seat in the Legislative Assembly and his

resignation has been accepted by the Hon’ble Speaker with effect from 17" December 2003

Siddharath Rao
Secretary
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